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Magistrate forced me to sign, says panch witness

https://www.newindianexpress.com/states/telangana/2021/oct/02/magistrate-forced-me-
to-sign-says-panch-witness-2366645.html

Rauf stated that the accused threw stones at the police party, but the commission
pointed to him that they could not see stones or soil in the photo.

HYDERABAD: Abdul Rauf, Assistant Revenue Inspector of Faroognagarmandal in
Rangareddy district, who was a panch witness to the seizure of the material object in
the rape and murder case of the veterinarian at Shadnagar in 2019, deposed before the
three-member commission formed by the Supreme Court to probe the death of the four
accused in the case in an encounter.

Rauf in his statement recorded before the Judicial Magistrate at Jadcherla, said the four
accused stated in their confession that they had hatched a plan to rape her.
Accordingly, they deflated her vehicle tyre and raped her. During the examination on
Friday, he verified the confession statements of the accused and informed the
commission that “the above statement is not found (in the confession statements).
Similar words are not there but as per their plan, they raped her.”

When asked how he had learnt that “the accused had stated that they had hatched a
plan and raped her (veterinarian)’, Rauf said, MohdArif (one of the four accused)
revealed the above facts in their presence and their statements were also read over to
them before he signed on them. “But | did not realise at that time that the above
statement is missing in the confession.”

Rauf had stated that at the spot, “MohdArif scooped soil and threw it in the eyes of a
police party.” When asked if he had stated the same in his statement before the
magistrate, he said, “| had stated before this to the magistrate madam, but it was not
recorded. | had pointed this out to the magistrate but she admonished me. | signed out
of fear as the magistrate had sternly asked me to sign.”

He added that in his statement to J Surender Reddy, Additional DCP Rachakonda, the
investigation officer in the ‘encounter’, after the encounter also he stated that the
accused hurled soil in the eyes of the police party, but “they did not record it.” He also
stated that he had stated the same in his statement before the NHRC.”

‘Soil flung by Arif hit 16’

Rauf added, after reaching the fifth embankment, when Cl Narsimha Reddy bent down
to check the area pointed by Arif, for the articles of the victim which the accused had
hidden there, Arif threw mud in the ClI's eyes, snatched his weapon and ran. Arif threw
soil with both hands at the police party and the panch withesses only once and the soil



NEW INDIAN EXPRESS, Online, 3.10.2021

Page No. 0, Size:(18.23)cms X (24.42)cms.

fell in the eyes of all the 16 persons at the spot, who were accompanying the accused
and then the accused beat the police party.

“While | was wiping my eyes, | heard the shouts of police personnel. One man was
standing on the fifth embankment and hitting the police with a stick,” he said. When
asked how he could see while wiping his eyes, though he was wiping, he could see with
one eye, Raufadded.Rauf stated that the accused threw stones at the police party, but
the commission pointed to him that they could not see stones or soil in the photo.



LATESTLY, Online, 3.10.2021

Page No. 0, Size:(18.68)cms X (24.42)cms.

Mamata Dig at Shah for Not Stopping DVC from Discharging Barrage Water

https://www.latestly.com/agency-news/india-news-mamata-dig-at-shah-for-not-stopping-
dvc-from-discharaging-barrage-water-2911352 . html

West Bengal Chief Minister Mamata Banerjee on Saturday took a dig at Union Home
Minister Amit Shah saying he is never seen taking preventive action to stop discharge of
huge volumes of water by DVC from its barrages into rivers in Bengal, which caused
widespread flood though he is prompt in sending NHRC team and summoning senior
state bureaucrats to Delhi on "some pretext".

Kolkata, Oct 2 (PTI) West Bengal Chief Minister Mamata Banerjee on Saturday took a
dig at Union Home Minister Amit Shah saying he is never seen taking preventive action
to stop discharge of huge volumes of water by DVC from its barrages into rivers in
Bengal, which caused widespread flood though he is prompt in sending NHRC team
and summoning senior state bureaucrats to Delhi on "some pretext".

Banerjee said she will shortly write to Prime Minister NarendraModi and seek his
intervention in the "indiscriminate" release of water by DVC every time there is heavy
rain in Jharkhand.

"Why is Amit Shah not asking DVC to stop such wanton discharge of huge volumes of
water instead of doing it in phases? Does his concern for Bengal end in sending NHRC
team, increasing CRPF cover of small-time BJP leaders and despatching high number
of security personnel for a single seat? Does his concern for Bengal is only manifest in
summoning our top officers to New Delhi? She was referring to the September 30 by-
poll in Bhabanipur Assembly seat, where she was a contestant.

"What has he done to ensure that Bengal gets its dues with regard to Cyclone Amphan,

Yaas and Cyclone Bulbul ? We had to rebuild with our own limited resources after every
calamity and the Modi-Shah regime didn't release a single additional penny," Banerjee
said when briefing reporters about the flood situation in eight south Bengal districts.

The TMC supremo said she will write a letter to the prime minister very soon pointing
out the recurrent floods faced by the state due to the sudden discharge of water by DVC
for years, which have become more frequent now with heavy rains as a result of global
warming. This time several pockets of Hoogly, Howrah, PaschimMedinipur and Bankura
are reeling under severe floods.

"I know several such letters from me in the past didn't yield any result. But | must write
again. The chief secretary will also write a letter to the cabinet secretary on the issue,"
she said. Banerjee had made an aerial survey of flood affected Howrah and Hooghly
districts during the state. The chief minister claimed that total 10 lakh cusec of water
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had been discharged by DVC and from dams of Jharkhand irrigation department since
the early hours of September 30 at small intervals which caused the devastation in
Bengal. "It was a crime by DVC ... Bengal will not suffer silently forever". she said.
Banerjee also said the Bengal government will demand compensation from DVC for
releasing huge volumes of water accumulated in its two dams in Jharkhand into small
rivers in Bengal which do not have the capacity to bear the huge upsurge and
consequently flood the surrounding areas.

The chief minister said dams under the Jharkhand government cannot contain much
water after heavy rains as they have not been cleaned or dredged in the past 50 years
and flow downstream into Bengal. "But | am all for good neighbourly relations and want
to hold discussions with Jharkhand on the issue", she said. Reacting to Banerjee's
charges, BJP state president SukantaMajumder said "She is lying.

The floods in south Bengal are due to lack of dredging of river beds in West Bengal by
the state irrigation department." Majumder also claimed that the state government had
been informed in advance by DVC and Jharkhand irrigation department about the
release of water after very heavy rains in that state. But the irrigation department of
West Bengal did not act on it.

"She (Banerjee) was busy with the September 30 by-poll in Bhabanipur. She woke up
only when the by-poll was over.

The flood was not man made as claimed by Mamata Banerjee but she made,"
Majumder added. On the Banerjee's jibe against Shah about the NHRC visit to the
state, Majumder quipped "She can try to divert from the grave reality of post-poll
violence by her party men on BJP activists which drew worldwide condemnation. But
the truth has come out before everyone."
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Lady prof accuses college principal of harassment

https://www.dailypioneer.com/2021/state-editions/lady-prof-accuses-college-principal-of-
harassment.html

While an inquiry report of an alleged harassment complaint by a lady professor against
a college principal is still to come, another similar allegation has been levelled against
BSK Maithon College principal here in the district.

Professor Anjali Kumari in her complaint to BBMKU authorities has levelled allegations
on principal JK Gupta of alleged rough behaviour and harassment.

She claims that the principal called her on Thursday while she came to college and
misbehaved with her in the presence of a college staff member in his office chamber.
He also refused to listen to her claims, the lady professor claimed, stating that she was
on evaluation duty at SSLNT women's college.

However, according to the principal, the lady professor was released from the
evaluation centre on Tuesday afternoon. When she was asked how to adjust her days
of absence from work, she allegedly created a scene.

Sources said the principal too has sent a separate report on this issue citing the
absence of a lady professor to the university authorities clarifying his position.

A similar allegation was levelled by a lady professor of Sindri College against the
principal. The matter was referred to the National Human Rights commission too. A
committee of university officials is probing the matter.
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Didi calls unplanned release of DVC waters a ‘criminal offence

https://timesofindia.indiatimes.com/city/kolkata/didi-calls-unplanned-release-of-dvc-
waters-a-criminal-offence/articleshow/86716574.cms

The “man-made flood” in south Bengal just before the state’s biggest festival season is
“a criminal offence”, Bengal chief minister Mamata Banerjee said on Saturday, accusing
the DVC of “being responsible” for the “unplanned and untimely” release of water. The
state will demand compensation from the DVC for the losses across eight districts, she
said.

“This is a criminal offence. We have decided to seek compensation. Please ensure that
Bengal doesn’t repeatedly suffer. | will write to the Prime Minister and have also asked
the chief secretary to write to the Union agriculture secretary and Cabinet secretary,”
she said at Nabanna after an aerial survey of the flood-hit areas.

| condemn this. | am sorry that during festivities in Bengal when people will worship,
they are being forced to leave their homes with their belongings. If this isn't a crime,
what is?” Banerjee asked.

“This can’t go on. The DVC released 1.25 lakh cusecs of water in July. But, this time,
they released over 10 lakh cusecs, of which around 3 lakh cusecs of water were
released just on September 30,” the CM said at Arambag.

“When bridges, dykes and embankments are washed away, when people drown, when
crops are damaged and homes destroyed, who should be held responsible? DVC
should be held responsible,” she said.

Banerjee added: “I would also request the (Union) home minister. At the drop of a hat,
NHRC is sent to Bengal, central forces sent to conduct a small election. Officers are
intimidated and summoned. When DVC releases water and Bengal gets flooded why
don’t you release a single paisa? Just big talk wouldn’t do.”

The CM said that Jharkhand released 80,000 cusecs of water from the Sikatiya barrage
on the Ajay river at Deoghar. “Last time, they gave us intimation. This time, the state
had no prior intimation from the DVC before the release. Crops have been damaged,
houses have crumbled. The massive release hit people at night when they were fast
asleep.”

“We will write to the Jharkhand government to take initiatives to de-silt the dams on their
side. The Centre should take up a master plan to prevent the recurrent flooding in
Bengal,” Banerjee said.
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The CM also spoke to people shifted to a relief camp at Arambag and asked if they

were getting food at the camp. Banerjee hoped that water would recede from the
inundated areas fast.

“Kanksa block in West Burdwan, Barjora block in Bankura, Arambag and Pursura
blocks in Hooghly and Udaynarayanpur in Howrah are among the worst-hit. | will hold a
meeting with disaster management officials to expedite the relief work,” she said.
Minister of state for labourBecharam Manna and TrinamoolArambag MP
AparupaPoddar accompanied the CM to the relief camp on Saturday.
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Didi calls unplanned release of
DVC waters a ‘criminal offence’

Bengal Will Seek Compensation For Losses In 8 Districts, Says CM
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